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AHARASHTRA POLLUTION CONTROL BOARD
SUB-REGIONAL OFFICE, PUNE-L

20 Floor, “Jog Center”

Wakadewadi, Mumbai-Pune

2@mpch.gov.in Road, Pune - 411003

1) Name & address:

2) Date of visit:-

4) Consent status:-.
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3) Contact person (Tel/Mob/email):- M Y. S&gf{a? j

5) Additional Information:-
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At Post. Manchar, Tal. Ambegaon, Dist. Pune - 410503
E-mail - akashdairy@gmail.com & STD Ph. (02133)226241

Ref No Date 3é { 08

To
Regional Director,

Government of India,

Ministry of Jal Shakti,

Department of water resources,
Central ground water Board, Nagpur

Subject: Submission of CGWA NOC application for ground water abstraction

Sir/Madam,

We are writing this as a reply te your letter received to us, bearing outward numbear
7/729/CGWB/CR/AUTHORITY-2861 dated on 15/07/2023 We would Jike to bring to your
notice that our industry Akash Dairy Farm (MSME UDYAM REGISTRATION: UDYAM Ml /o
0068681) is located in Mancher, Tal: Ambegaon, Dist: Pune 410503. Above mentionoed arca
comes under industrial backward zone which is classified as D ZONE. In this area we do not
have any MIDC, due to which we do not have any MIDC source of water supply

The cnly sour:c of water <uply available here is through water tankers and loca!
government bodies (Ritis Fncinsed). Now after division of our family owned property wo

have acquired complete control over dug well since 2023 and started using ground w
2 20m jday as and when necded. We have received your letter a couple of weeks ago. it
vias only after the receipt of your letter vie got to know that we need permission {oi
cxtraction of ground water, Prior to that we were completely unaware of any such
requirernent. On receipt of your letter we got to know that we need MPCB consent o
CGWA NOC. We have applied foo MPCB consent on 27/04/2023 (Application Numb.
MPCB-CONSENT-0000169384).
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Il Shree Ganesh Prasanna |l

At Post. Manchar, Tal. Ambegaon, Dist. Pune - 410503
E-mail - akashdairy@gmail.com B STD Ph. (02133)226241

Ref No. Date |{ [ c8 205

We have still not received the consent and it is expected to come within 2 days. Howeve
after the visit of CGWA officer Mr. Sandeep Waghmare (Scientist, CGWB, Pune) on
16/08/2023 we have started the process of NOC application. On receipt of MPCB Canson
we will immediately submit the consent number and take CGWA NOC

Also we have construction work going on at our factory premises and on completion of
that work have made provisions for rain water harvesting infrastructure.
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MAHARASHTRA  Maharashtra Pollution Control Board

AERITE AGuY oo #ss

Thank you. Your payment has been successfully received with following details.

Transaction Receipt

Transaction Status: Success

Transaction Reference no: ZJKB1306134615
Transaction no: TXN2307002526
Transaction On: 19-07-2023 11:10:34
Payment For: MPCB-CONSENT-0000169384
Email: prachiwagh2903@gmail.com
Mobile no: 9960027140

Amount: 495000.00 INR.

p
% AUtk Dairy Favna  fevally Cherges.
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laharashtra Pollution Control Board
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Thank you. Your payment has been successfully received with following details.

Transaction Receipt

Transaction Status: Success

Transaction Reference no: ZJKB1307187316
Transaction no: TXN2307002524
Transaction On: 19-07-2023 11:04:56
Payment For: MPCB-CONSENT-0000169384
Email: prachiwagh2903@gmail.com
Mobile no: 9960027140

Amount: 150000.00 INR.

n
% Auash Deonlvy  rav s add rHomal consent C\mvje;_




